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Open Court 

CEN'l'HAL Ai.)1"1INIS'l'RATIVt:: 'l'HIBUN AL 

ALLl\HABAIJ B.t:.NCH ALLAHABAD . -- · 

Original Appl ication No.SO of 2005 . 

All ah abad_this the 20th day of _January 2005. 

Hon'ble f1r .Justice S.k. Singh, v.c. 
Hon 'ble Mr. s.c. Chaube , A.1"1 

Pr e m Pal Singh 
son v of sri Deo Karan, 
Resident of House No.11-D, Hest Cdmp, 
Railway Colony. Tundla, Firozabad. 

. 

. .••••••• Applicant. 

(By Advocat e : sr i sati sh Dwivedi) 

Versus. 

1. Union of India 

2 . 

through the Ge ner. al Manager, 
North Central Railwdy , 
Allahabad. 

The Divisional Rail\.vay Manager . 
North Central Railway . 
Al 1 aha bad Division, Al 1 ah ab ad . 

3. The sr. Divisional Mechanical Engineer, 
1-.ior th Central Railway . Allahabad Division , 
D . R .t·1 Office , Allahabad. 

4. 'rhe SrT Division al Personnel Officer. 
North Central Railway . Allahabad Division, 
u . R . r1 Office , Al lahabad. 

• ••••... Respon~ents. 

(By Advocate : 5ri A.K. Gaur) 

0 HD ER ------
(By Hon'ble Mr. Justice s.R. Singh. v.c.) 

The applicant, a Diesel Driver moved an application 

on 19.0 6 .2004 seeking voluntary retirement and _ the instant -
~~~~~~ -

o.A.tseeking issuance of a direction to the respondents to 

c onsider and pass order on the application dated 19.6.200 4 

submitted by the applicant for his voluntary retirement. 

2. Having h eard c o unsel for the parties and upon regard 

being had to the reliefs clai1ned herein we dispose of this 

original application at the admission stage itself without 

inviting counter affidavit with a direction to ttle compe-

~ 
\ 



, 

I • ' 

.. -

- 2 -

tent authority t o consider dnd take appropriate decision 

on the applicant's application dated 19.06.2004 in 

accordance with law and scheme. if any.. providing for 

voluntary retiremento The decision may be taken in 

this regard within a period of six weeks from the date 

o~ receipt of a copy o t t his order. 

3. Accordingly. the O.A. is disposed of with the 

above direction. No Costs. 

Au 
Member-A 

/ns/ 

0 
~ 

Vice-Chairman 

I 


